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7. The Petitioner to publish notice of the date of hearing of the petition in the

newspapers namely "Free Press Journal" in English and o'Navshakti" in Marathi,

both circulated in Mumbai as prescribed in Rule 3(3) of the National Company

Law Tribunal (Procedure for reduction of share capital) Rules 2016.

8. The Petitioner to file in the registry an Affidavit of service as per Rule 3 (5) of

National Company Law Tribunal (Procedure for reduction of share capital) Rules

2016.

B.S.V.
Member (Judicial)
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